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- 1488, SHRIMATI BHARGAVI THAN-
KAPPAN : - Will the Minister of PLANNING
~ bepleased to state :

(a) whether the number of villages and
Taluquas in the State of, Kerala included in
the backward area list of Planning Comuniss-
jon prepared by the officers, is a correct
analysis of the situation ;

{b) whether most of the chronically flood
affected areas have not been  included in that
list ; and

(¢) if so, whether Government would
examine the situation in consultation with the
respective Members  of  Parliament  from
Kerala ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHR1
MOHAN DHARIA) ¢ (a) The State Govern»
ments arc competent to identify their back-
ward- arcas and to takc measure for their
improvement. They have also got adequate
administrative arrangements for the purpose.
‘The Planning Commission, which obtained
ioformation from the various States, including

Kerala, regarding backward areas in each of
tht States, did not thercfore have to take up
an examination as to the correctness of the
lists prepared by the State  Governments. To
ensure that ‘the State Governments took all

. - -the rélevant factor into nccount in identifying
- _-their backward areas and also in order to
have uniform standards in -this regard all

" ayer the country, the Planhing.. Commission

~ indicated.to the State Gouvernments a set of

 fiftoen indices to be followed by them. The

. question s to. .whether in the view of the

j Manning Ccmmmon the . oelectwn ntback

. iyeard aress by the State Governments has
Y l:\ccn donc carrectly. does not arise,

- (b) The ndices wsed: i ident!fyms the
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.. Thent wagxam m nat. mﬁhbkinm_‘

 TRIAL DEVELOPMEN'I" « plended
nom nd gmhydml “factors. whmh"_ |
: bearing on the - laelsd dwdm:;;
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“fioods’ or similar - ther geo-physical factors

are necessarily reflected in the. state of deves .

“Jopment indicated by the: set of indices

referred to above. . If, ﬂwrcfnre,uruhm. L
of Kerala- are ‘chronically - food~affected and.
are thereby rendered backward, the ecopomic -
mdmuwouldmﬂectthupquuon;nithei.':
areas. would be classed as backward. The
question of investigation by the Plum.wg R
Commission as to whether the arens which
are chronically flood-affected have been inclus -
ded in the list of backward arcas, does not

arise.

(c) The Statc Government will no doubt
appreciate any assistance that the Hon, Meme .
bers of Parliament, from Kerala mayoﬁ'et w
that Government in this rrgud

cuunmuofruduumudmml .'
forl‘onrthﬂw le’hﬂ o

1489, SHRIMATI BHARGAVI 'mAN o
KAPPAN : Will the Miaister of mmmu |
be pleased to state :

(a) whether the amount - allagated for .t -
Five Year Plan for the Smtc of Kerala hu
been curtailed ; xf so the remm therefor ,' ‘
and .

{b) whether Goverament of Kerala have
sent a protest note in this régard ;- if so, the .
contents thereof ; and the reaction of Oentral ‘
Government thereto ?

THE Mmls'n*a OF S’I‘ATE m 'rrm ‘
MINISTRY OF PLANNING (SHRI-
MOHAN DHARIA) : (a) No, Sir.

(b) No protest note of the nature has -
been sent by the Government of Kerala nor,”
in view of the rcply o, part (a) of .the ques-
tion, would there bc “sn oceasion for pmmz i

Supply of Teon and Steol fo Small e :
‘ l-dutfhlhxmh

1490. SHRIMATI BHARGAVE %
KAPPAN : Will ..the Ministtx -of 1)

state 1
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duatries’in the Stete of ‘Keralt a2t controbied
price.)

(b) whether Government have received
ay memorsndum from the amall stale in-
dustricy in this regard ; and

(c} if vo, the salient features thereof and
the reaction of Governmeént thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) -
{a) The prices and dustribution of wrun and
steel from indigenous  producuons are regula-
ted by the jJoint Plant Committee 2nd the
Steel Priority Committee. The supply of
jrom aod stec] jitems  against allocations made
by the Steel Priority Committee is being
made already to small scale industries all over
the country including Kerala,

(k) No, Sir.

{¢) Deoes not anse.

IndoPangindesk FPostal, Telegraphic and
Telephonic Services

1491, SHRI B. V. NAIK: Will the
Minister of COMMUNICATIONS be pleased
o state :

(a) whether direct pastal, telephonic and
telegraphic  services  between  India  and
Bangala Desh have been or are being esta-
blished ;

(b) if s0, the main features in this regard,
and

(c) the extent of additional expenditure
to be incurred on this account annually ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUOGUNA): (a)

(a) Postal Services
Yes, except s regard (0 percels, insured
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Surface mails 'are being bxchangéd with
the Bangla Desh Poat as cammﬁenlmnh‘
the West Bengal, Meghalaya and Tripurs
borders. Airmails are being forwarded direct
to Dacca.

For the present under reciprocal arrange-
ments, inland rates of postage are being
applied for mails for Bangla Desh.

T elecommunis ations Service

Caleutta has been  linked by adequate
telephones crncusts with Dacea, Kushua and
thittagong. Delhi has been provided with
direet trunk to Dacca. Jalpaiguus bas been
linked with Sadpur and Agartala with
Akhaura.

A telegragh circuit has been provided
between Calcutta and Pacea  Intelex service
has also been estabhished

{c} Postal Services

1 here 12 no addittanal expendsture mvoiv-
ed in the handhng of our mails for Bangla
Desh as compared 1o domestic mails

1 elecommumcations Servises

For estabhshment of Tclecommunication
service and for asusting  Bangla Desh to
restore their communication links tl Feb.
ruary, 1972, the approximste expenditure in.
curred was Rs. 3.15 Jakhs. Annual recurring
expendrture will be very nominal towards the
cost of maimntenance of commumcation circuits
within Indian territory which would be more
than off sct by the revenue collected out of

trunk calls and telegrams.

Payment of Privy Parses to forsoer
Rulers afver their Abolition

492. SHR] B. V. NAIK : Will the
Minister of HOME AFFAIRS be plemsed to
state

{a) whether privy purses amount has
been paid 1o sme of the former Rulers/
Princes of Indian States evon sfter their
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